
BEFORE 

TRIBUNAL, WESTERN ZONE BENCIH, PUNE 

Thomas lemandes 

Andors. 

Versus 

Authority And Ors. 

The Goa Coastal Zone Management 

ADDITIONAL 

iONBL.E NATIONAL. GRE 

RESPONDENT NO.I 

AFFIDAVIT 

ORIGINAL APPLICATION /202 

GoVT 

ON 

Applicants 

Nubmit the'sume 

Respondents 

BEHAL.F OF 

1, JOHNSON BEDY FERNANDES, Major of age, working as 

the Member Secretary of the Respondent No. I having my oftice 

at: Dempo Tower, Panaji Goa, do hereby beg to state on solemn 

affirmation as under: 

A 

I. I say and submit that this Hon'ble Tribunal vide order 

dated 02. 12.2024 has directed the Respondent No. I 

GCZMA to obtain carlier Map, whiclh finds mention in the 

Show-(ause Notice datcd 10.11.2017 fron DSLR und 

OF GO 

209



2. I say that the survey plan of 2017 which was relied upon 

in the site inspection report dated 01/O8/2017 and the 

plan annexed to this affidavit of 2021 is one and the same 

and there are no changes in the layout of structures. This 

survey plans are used for the purpose of identification of 

structures and there are no changes that have occurred or 

reflected on these survey plans that are placed now or that 

which were used at the time of inspection as the survey 

plans are not dynamic but static in nature since from thc 

time of their initial preparation in the year 1970-71. The 

plan has been annexed herewith and marked as Annexure 

A. 

3. Hence this Affidavit. 

Solemnly affirmed on this the 09th day of January 2025 at 

Goa. 

NOTARIAL 

Veteieda CPBGrecias 
STATEOF GO Ree. No.301 

Tor G GOA 

NOTARIAL 

NOTARIAL 

RIAL 

NOTARIAL 

JOHNSON BFERNANDES 
Member Sretary GCZMA 

SAR 

S ,.) 

Who is identified befor 

Date. 

GoyT 

DEP8Ahnly affirmed before me 

27 / 

Venefradá C.P.P.B Gracias 
Advocate & Notary Goa State 

Gp co 

At Panjim -Goa 
oilerlo 25|P 

/ 
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